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and therefore directs the Gov-
ernment:

(a) to reframe the Seventh Plan
totally; and

(b) to constitute a people's Plan-
ning  Committee including leaders
of opposition parties therein.'"

The motion was negatived.

I. THE FUTWAH-ISLAMPUR LIGHT
RAILWAY LINE (NATIONAL!
SATION) BILL, 1985.

H. THE APPROPRIATION (RAIL-
WAYS) NO. 5 BILL, 1985.

THE DEPUTY CHAIRMAN: We
will take up both the Bills together.
I have already requested most of the
participants in this Bill that w, are
iShort of tim, and so, please abide by
the time allotted to your respective
parties. I need your cooperation.

SHRI SATYA PRAKASH MALA-
VIYA  (Uttar  Pradesh): Please do
not ring the bell again and again.

THE DEPUTY CHAIRMAN: 1 can
ring the bell only once in your case
[because your party has been given
only three minutes. So, if 1 ring the
bell for three times, your all the time
will be over. Two hours are allotted
for this.

THE MINISTER OF STATE IN
THE DEPARTMENT OF RAILWAYS
(SHRI MADHAVRAO SCINDIA):

Sir, I beg to move:

"That the Bill to provide for the
acquisition, in the public interest,
of the undertakings of th, Futwah-
Islampur  Light Railway  Company
Limited in relation to the Futwah-
Islampur  Railway Dine and for
matters connected therewith or in-
cidental thereto, as passed by the
Lok Sabha, be taken into consider-
ation."

(Nationalisation) Bill. 166

1985—Passed

Sir the House is aware that in the
past assurances have been given that
a Bill for nationalisation of Futwah-
Islampur Light Railway will be bro-
ught before th, Parliament. Accord-
ingly, this Bill was introduced in the
Lok Sabha on 21-11-1985 and the Bill
has been passed by the Lok Sabha.
Futwah-Islampur ~ Light Railway is
owned by the Futwah-Islampur Light
Railway Company Limited. Tlie track
and rolling stock of this line are in
a dilapidated condition. Running ot
trains on this line is. therefore, haz-
ardous from the safety point of view.

Moreover” the Futwah-Islampur
Light Railway Company has been
suffering heavy working losses. The
Government is required to ensure an
interest of 3.5 per cent on th, paid-
up share capital of the Company be-
sid&i  meeting the working losses.
The subsidy paid during 1983-84
alone amounted to Rs. 14.76 lakhs.
The assets of the Company are pro-
posed to be taken over through the
present legislation by payment of an
amount of Rs. 1929 lahks as com-
pensation. It is proposed that, after
nationalisation, all the eligible emp-
loyees of the Light Railway be ab-
sorbed against vacancies on the Ind-
ian  Railways. Madam, with these
words, I would commend the Bill
for consideration of the House.

Madam, I also move:

"That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for the
services of the financial year 1985-
86 for the purpose of Railways, as
passed by the Lok Sabha, be taken
into consideration."

Madam a; far as this Bill is concern-
ed, I will cover all the points at the
end of the debate in my reply.

The questions were proposed.

THE DEPUTY CHAIRMAN; Shri
Sukomal Sen.
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SHRI SUKOMAL SEN (West Ben-
gal) . Madarn, the time is very limit-
ed.

THE DEPUTY CHAIRMAN: That
is correct. Unfortunately, we have
to run the rails very fast, but we
do not want any accidents.

SHRI SUKOMAL SEN: I would
like to support the Futwah-Islampur
Light Railway Line (Nationalisation)
Bill, 1985. I would not like to say
anything about it. I support it.

A regards the Appropriation
(Railways) No. 5 Bill, 1985, 1 have
to say something.

SHRI NIRMAL CHATTERIJEE
(West Bengal): You can demand se-
veral railways in several other pla-
ces.

SHRI SUKOMAL SEN; My first
complaint against the Government is
that although Railway 1is the biggest
public  undertaking and the biggest
utility service in our country ~ still
it is not getting due importance from
the Government in regard to its de-
velopmental work and funding. This
is putting the people of our country
in great distress. Now during the
Sixth Plan period, in fact the Rail-
ways did not develop. What it was,
it remains almost at the same level.
During the Seventh Plan too, now
that the Plan has been discussed,
there is nothing promising so far as
Railways  are  concerned. 1  think
some 6 per cent of the total alloca-
tion is for the Railways and if we
compare this with the earlier figures.
we will find starting from the Second
and Third Plans down to the Sixth
and Seventh Plans, the percentage of
allocation for the Railways is getting
diminished from Plan to Plan. In
the Seventh Plan the growth rate
envisaged for the Railways is only 2
per cent, as against 10 per cent for
the Indian Airlines. So it appears to
me that Government is not giving
due importance to the Railways It
means that they are not giving due
importance to the peoples' need's, be-
cause people need the railway!
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for their movement. Now if we look
at the railways, we find that the
trains have not been speeded up.
For every mail train, the time taken
was reduced by two hours during the
last tv/o or three years. Even the
earlier speed could not be retained
because the track improvement in-
volved could not te achieved.
According to the information which
I have got from the documents;, dur-
ing the Sixth Plan 14000 kilometres
of railway track was overaged and
as much as 4000 kilometres of rail-
way track was in some stage of frac-
ture. This means the railway track
was due for renewal. After the
Sixth Plan we find that the length of
overaged track has increased from
14000 to 22,000 kilometres and that of
lines  with  fractures has increased
from 4000 to 8000 kilometres. That
is after the Sixth Plan. I do not
know what will
Seventh  Plan.

wiH be double or triple. Out of

61,000 kilometres of railway track,

happen  after tbe
Perhaps  the  figure

only 11 per cent has been electrified
till today. Because of lack of elec-
trification, the railways cannot be
speeded up and people are suffering

because of this.

So, if we look at the development
work, we find that during the Sixth
Plan, hardly any development took
place. As regards opening of new
line; I need not elaborate because
new lines have hardly been opened.
Several promises ar, made du-
ring the Plan. Whenever some
elections come, Government makes

promises and the Minister assures the
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people "we will be doing this and

T™at .  Sometimes even foundation
stone is laid. But after that every-
thing is  forgotten I  can cite

many examples in GO many States
out I do not want to waste time. One
example I would like to give to tlie
Minister. I would like to draw his
attention to this that th, erstwhile
Minister of Railway had assured the
people of West Bengal that Digha
railway line will b, constructed. Dig-
ha is a sea resort and he promised
that people would be able to very
easily travel to Digha. Till now it
hag not come. So many instances
lik. that are there in other States.
I need not go into these. This is
about the renewal or opening of new
lines.

As regards overcrowding in  the
trains, the problem remains. Our
Minister perhaps ha, not seen a sec-
ond class travel or an ordinary first
class travel. About five years back

if one could book a berth in
1.00 P.M; the three tier, at least he

could travel, he could sleep
and travel. But now if a man books
a berth in the three tier, there is no
guarantee that he will be given the
berth or that he will get a seat. Many-
people will enter the compartment.
It will be crowded. And the person
who has booked the seat, will, per-
haps, have to go standing, and others
will eft and go. This is what hap-
pens in most of the trains now-a-days.
Even in first class the same thing
happens. Even in the AC-2 tier in
certain trains it happens; So, this
overcrowding  and  unauthorised  pas-
sengers entering into reserved com-
partments are going on in rampant,
and there is np measure to check it.
Unless you increase the number of
trains and increase the accommoda-
tion you cannot check overcrowding.
People  overcrowd under compulsion
aliso So if you remove the compul-
sion, then, you will find that people
will be getting amenities and they
wiH be travelling comfortably. But
this overcrowding is taking place be-
cause of lack of accommodation and

1985—Passed

the required number of trains. I
would like to draw the attention of
the hon. Minister to this aspect of
the passengers who ar, Buffering

very much.

Now. as regards the amenities in
the trains, in certain trains, the rail-
ways have introduced food packets,
food packed in foils. 1 have an ex-
perience of that. You see, th, food
is costly. There 1is only one kind
of food. There is no choice of food
to the passengers. You will hav, to
buy the food and eat it. If there is
choice, you «can choose some items.
Also  the

only in som, trains, and it is not in

packed food is available

sufficient  quantities. In  some  pas-
sengers trains the number of food
packets run short of the number of
passengers  requiring  them. As a
result, some  passengers cannot  get
any food. At stations also sometimes
the catering managers complain that
the number of food packets are short,
and the, ask passengers to buy food
and to place orders at the railway
stations  since for that train, they
say they will not serve food at the
railway stations. In this way, ordi-
nary passengers are made to suffer
on account of the introduction of the

food packets in certain trains.

As  regards  amenities, electricity,
water, everything is in a chambles.
In fact, it has not improved. The
erstwhile Minister promised a lot. but
it could not be done. We cannot for-
get the slogan of punctuality, secu-
rity and all these things. What is
the punctuality? The punctuality has

not improved. The security has not
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improved. All these things have to
toe looked into if you want to develop
the railways in our country. But 1
a, sorry that these developments
have not taken place during th, Jast
three or four years.

Before concluding I would like to
say that the railways ar, going to
abolish  the steam  locomotives. 1
was going through th, Railway Re-
forms Committee Report. There is

an estimate that after they are phas-
ed out by this century, then, after
the century, about 2 lakhs of people
who are handling coal and ash in the

steam locomotives, wiH be rendered
surplus. What is the planning of the
Government? When the steam loco-

motives are phased out. what will
they do with these two lakh employ-
ees who are engaged in coal and ash
handling and other works connected
with  steam locomotives? Will they
be thrown out of jobs? Or will they
be given some other training GO that
they could be accommodated in
work for electric and diesel locomo-
tives? 1 do not know whether the
Government has any planning also.
It means that the employees are
counting the days with fear because
with the phasing out of the steam
locomotives they will be losing their
jobs.

Madam, now certain other things.
In the Calcutta city, I would like to

draw the hon. Ministers attention,
the circular railway project, the ear-
lier Railway Minister inaugurated,

with much fanfare. He said that this
circular railway was coming and that
the Calcutta people would be getting
all convenience of travel in the rail-
ways. Has this new Minister seen
the circular railway, what it is?
It is a strip of railway track for a
few kilometres and that too single
line and that too not electrified. There

are only four pairy of trains running
on the strip of land. In fact, these
trains are empty. People cannot

travel in them because there is no

of land has been opened. So it is not

a circular railway. It is simply a
small piece of track. If you want to
make it really a circular railway it

should be from Dum Dum to Prinsep-
ghat, Prinsepghat to Majerhat, Majer.
hat to  Ballygunge, Ballygunge to
Dum Dum. All these links have to
be connected. These ar, not being
done and it has been kept as a show
piece. Perhap, it wa, don, for elec-
tion  purpose. Now  elections  are
over. Similarly circular railway is

also over. I would like the Honour-
able Minister to ensure that it is
don, ay quickly as possible. For this
year's budget only limited amount

was allocated for the circular rail-
way at Calcutta which 1is quite in-
sufficient. There was also a news-
paper report that the Railway Board
hag issued directives to the railway
authorities in Calcutta to divert
som, of the funds from the circular
railway project to other projects. I
do not know how far it is correct. I

would like the Minister to confirm
this news.

Regarding metro railways, it is in
shambles. , We know that Calcutta,

streets are very much congested be-

cause of this Metro railways. It is
not being speeded up. There was a
newspaper report that some Japanese
contractors were hired to  complete

tins project. The
ject is almost
people are
I would

work on this pro-
incomplete and Calcutta
facing lot of difficulties.
request the Railway Minis-
ter to accelerate the Pace of work
on this project. I would like to
know  from the Railway  Minister,
what is the actual target of our metro

railways? When it is going to be
completed? 1 would like to know
from the  Minister particularly  the

line from Shyam Bazar
Esplanade to

to Esplanade,
Bhavanipur and  Bha-

vanipur to Tolligunj when it will be
completed?  Now, the  Minister is
engaged in other work. I do not

know how he
questions?

would reply to my
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THE DEPUTY CHAIRMAN: No.
He is listening. Ear phones are there.

SHRI SUKOMAL SEN: 1 feel this
young  Minister will take initiative
and try to speed up th, railways,
because  railways are not  bullock-
carts. It should run like railways
Jand not like bullockcarts. 1 would
like the Minister to be Minister of
Railways but not the Minister of
Bullockcarts to speed up the railway
projects in Calcutta.

What about Jabou, policy of the
Railways?

THE. DEPUTY CHAIRMAN; Now,
your time is over.

SHRI SUKOMAL SEN; I will not
take more than 30 seconds.

Many of the Railway Labour Unions
are not recognised. The  Railway
Board is  recognising only  those
Unions which are not agitating. It
iy not recognising the Unions which
are fighting for their rights. Whether
the Railway Minister would change
the policy of recognition?

Regarding  victimisation, Madam, a
number of workers in loco section
have been victimised because of their
going on strike. They were getting
pay after the Supreme Court injunc-
tion. Now, the Supreme Court has
delivered its judgment on article 311
of th, Constitution. As a result of
this, the Railways have stopped their
payments. They are out of service
and starving. Whether th, Railway
Minister would consider taking back
those victimised employees?

Thank you.

SHRI D. HEERACHAND
Nadu): Madam Deputy Chairman...

(Tamil
THE DEPUTY CHAIRMAN- We are
not having lunch today.

SHRI D. HEERACHAND: Then you
can giv, me more time.

[ 18 DEC. 1986 ]
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THE DEPUTY CHAIRMAN- We are
scrapping lunch time in order to sit
till 9 o'clock.

SHRI D. HEERACHAND: You take
,away lunch time and don't give more
time.. .

THE DEPUTY CHAIRMAN- 1 do
not mind if you want to have you
your dinner here.. .

SHRI MADHAVRAO
Madam, ladie, are food givers.

SCINDIA.

THE DEPUTY CHAIRMAN: 1 wiH
provide you dinner a;, well as break-
fast if th, House sits for longei
time.

SHRI D- HEERACHAND; Madam
Deputy Chairman, 1 rise to make few
observations tend suggestions on the
Railway  Appropriation ~ Bill ~ brought
forward by the Railway  Minister
before this House. The limited time
which is available for m, to speak in
this debate, I will confine myself to
the problems of my State—Tamil
Nadu.

Madarn, we all know that in the
last month, Tamil Nadu was hit by
unprecedented  cyclone  followed by
heavy rains. The unnatural calamity
damaged the rail tracks and rail
bridges in our State and dislocated
the rail traffic for a number of days.
The Railwaymen and their Depart-
ment worked round the clock on war
footing to repair the damaged rail
bridge on Kiliar and restored it for
traffic flowing from Madras to South.
I would be failing in my duty if I

do not congratulate them for their
speedy  work  which  these  people
carried out with  utmost efficiency

and with full sense of responsibility.
Although rail traffic has been tem-
porarily restored i, the flood-affected
areas of th, State, it will take more
time for th, Railways to properly
repair the damaged rail bridges land
rail linefe and I would like to request
the Railway Minister to carry ou*
survey of the flood-affected areas °©*
Ifemfl Nadu and render necessary
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financial assistance to the Somhern
Railway to carry out th, neeessary
repairs. I would request the Rail-
way Minister to allocate extra funds
for thig repair work and also carry
out survey of all the lines and
bridges (and strengthen them so that
these can withstand the vagarii>; of
nature.

Madarn, I need hardly say  that
Madras city iy one of the beautiful
cities of our country and. on. of the
four major metropolitan citie, with
international traffic. ~ Apart from that,
being an industrial town, the popu-
lation is increasing and heavy traffic
gets congested. Daily more than 10
lakh people are coming to and going
from Madras city. To ease this
congestion, the Railways proposed to
have a Rapid Transit System in
Madras city.  This is , very small
project of Rs. 50 crores, but the Rail-
way Ministry has allotted 'ty "~ &
crores so far and the work o, this
project is progressing at snail's pace.
If the same speed continues, I am
afraid by the time it is completed,
it will not serve  any  purpose. I
would like to impress upon the Rail-
way Minister to take more interest
in this particular project of Madras

city and speed up the work by
allocating more funds.
Madam, Rameshwaram, as we all

know, ig a very important holy place
and lakhs of devotees throng that
place every year. For the conveni-
ence of the pilgrims we have been
asking for laying of a double line
from Madras to that place, but the
Ministry ha, turned a deaf ear and
nothing has been done in this regard.
I hope during the Seventh Plan
period, the Government will provide
adequate funds for laying of this rail
line so that ther, can be quick and
easy flow of traffic.

[RAJYA SABHA]

Manamadurai-Elameswaram rail
bridge work ig also very important.
This bridge connects th, mainland

(Nationalisation) Bill, 176
1985—Passed

f with the island, but the bridge re-

quires immediate repairs and proper
maintenance. The repair work of
this bridge will cost only Rs. 50
lakhs, but you have been able to
allot only Rs. 1 Iakh for this year.
With this meagre amount, it will take
years to complete the repair work. I
would request that th, entire money
of Rs. 50 lakh; should be allocated
f°r the repairs of this bridge.

One more point that I would like
to mention her, is that Ambur town
is an industrial town recognised by
the Central Government as well as
the State Government. But the rail

facilities there are inadequate and
insufficient for the passenger as well
as goods traffic.
[The Vice-Chairman (Shri Pawan
Kumar Bansal) in the Chair]

Many of the mail and express trains
passing through thi; town do not halt
at this station, which creates a lot of
difficulties |and inconvenience to the
people and traders. peopl. belonging
to trade and industry have been de-
manding adequate rail facilities from
th, Railway Department for that in-
dustrial town since a long time, but

nothing has been done hy  the Gov-
ernment to meet their demand. All
political parties of that town joined
together and  observed one  day's'
hunger strike in support of their
demands last "month. 1  have also

written to the Railway Minister in
thi; regard and I hope he will take
immediate steps to fulfil  the long,
standing demands °f Ambur town.

Sir, the railways ar, the lifelines
of our country. The progress of the
country depends on their fast and
smooth movement. But since inde-
pendence, we have not been abl, to
modernise the railway system as we
should have. There may be super-
fast trains moving on major routes,
but o, th. smaller lines, the condi-
tion remains pathetic. In the move-
ment of railways, many countries
hav, made fast strides such ,; Japan,
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France and West Germany. As our
young Prime Minister is laying em-
phasis on science and technology I
think we should apply modern tech-
nology, in the running of Railways
also. There should be ,0 objection
to have technical collaboration with
the advanced countries to modernise
our railway system. It will also
lessen the causes of railway acci-
dents in th, country.

To ease congestion in Madrag city,
I would like to draw the attention
of the Minister to the fact that on
Highway 45, there is a lot of conges-
tion. While going to south, w. have
to pass through Madras and there
are so many railway crossings and
there is a dot of congestion. So I
would request the hon. Minister to
construct  overbridges and  under-
bridges from Madras city to Tamba-
ram at least (o that the highway
traffic i, not disturbed. More funds
should be (allotted to Karur-Dindigul
line which is not progressing ag it
should be. I request the Minister to
allot more funds to it. I also request
him to concentrate on the vacant
railway lands. In Tamil Nadu I have
witnessed a lot of vacant land; [are
there in so many places which are
being encroached upon hy unwanted
elements. Either you wuse them for
railway purposes o, you dispose them
of. Lastly, I would like to point out
that Tamil Nadu is alway; neglected
in allocation of fund; whereas you
allot any amounts of money to other
regions. This tim. Southern Railway
has been provided with only Rs. 12.29
crores. [ do not know why tMs step-
motherly treatment. I would like to
know from the Railway Minister
whether the Government follow, any,
norms in allocating funds. 1 am
very happy that in the Seventh Plan
provision for more funds has been
made for rehabilitation and renewal
of the railway track. I request the
Government to giv, priority to Tamil
Nadu i, thi, regard.

[ 18 DEC. 1986 ]
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Is th. General Manager more busy
than the Minister himself? Should
th, Members of Parliament be treat-
ed so callouslessly by the officials
themselves? 1 have a strong com-
plaint against this. These officers
must be told that they must behave
with Members of Parliament. They

have no business to ask somebody
else—Sharma or anybody—to sign on

his behalf or send letters o, his be-
half.

SHRI MADHAVRAO SCINDIA:
Who is the General Manager?

DR. BAPU KALDATE: I am talk-
ing of the General Manager, Western
Railway, of Bombay.

I said that without information 1
do not want to go to the Parliament I
am not that type of Member of Par-
liament, who says anything without
verifying from the other side. But
he is so careless.

Fawr A7 22 f2a ¥ amz wAr F
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wed[ ARG § ) TEW A9EF 9 #
g« 471 qUT Wi E, 98 H9 9901 6
N7 7 arfTakE § aqe 351 @ig
Th, Manager hag no time to send a
reply. If the Minister can send
letters to Members of Parliament,
what are your officers doing? Why
ar, they so careless? Why don't
they accept the position of the P°°-
ple's representatives in this House?

W T oA # Agaw g w7
At awAg @ f& e ¥ oA
I & gl &, a0 w8 awe
T o@d & | 25 arta At S
fagdt faedt zomr sag 6 ferme 1

Erreesr S i e Tl b et e &

I am investigating into the causes ol
the delay.

#3 AT @ g9 KT 9T | BH OSHEC
HAFIY FET q, FTOIOAT FT ATA-
ETEA I 1 B T 1 6 A I T
at | AfFd g s FouwT 7T oAA
w4 wEl A7 T zafev & a8
ALY ATAT ArgAr § f oTad sadl
A1 feeaadr & 0

They are the collaborators with
that corruption about which I am
strongly mentioning in this House.
But I do not want to say anything
yet because I am waiting for the in-
formation from them and 1 will
agai, come before the House.

o far gw v arn Fmr 2 =g
#F 1 ozaw wp fafrem & @I
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One more point and then I will
conclude. T do not want to touch
the points which have already been
elaborated.
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Why don't you run with full capacity,
with full strength and with all our
men employed over there?
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[ RAJYA SABHA ] (Nationalisation) Bill,
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It is a fact that there is no direct
train  facility from MuzafEarpur to
Gauhati.. The Railways do appre-
ciate the difficulty and the need..
But due to acute shortage of
coaches, diesel engines and line
capacity restraint.. ." etc. etc.
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THE VICE-CHAIRMAN (SHRI PA-
WAN KUMAR BANSAL); Now, Mr.
Yella Sesi Bhushana Rao.

SHRI YELLA SESI BHUSHANA
RAO (Andhra Pradesh); Sir, the Na-
tionalisation  of  th,  Futwah-Islampur
Light Railway Line is welcome. My
only submission, in this connection, is
that the employees working there
must be taken in the main Railway
and they should be suitably absorbed.

Sir, the funds provided for ;the
Railways are insufficient. The only
promptness hi the Railways I find is
the promptness with which they send
replies, negative replies, to the let-
ters written by Members and 1 think
this is the experience of everybody.
The main factor, are paucity of funds,
lack of track capacity and lack of
adequate number of wagons. The In-
dian Railways have got two attribu-
tes; One is that it is the biggest or-
ganisation and the second is that it
iy a commercial organisation. So far
as the commercial purposes  are
concerned, th, funding pattern has to
be changed in the Railways. Ag far as
the funds are concerned, they can
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[Shri Yella Sesi Bhushana Kao] derabad. Secundcrabad operates about

take loans for commercial purposes
and they can get attractive returns.
But the Railways have got a major
responsibility and it is the social res-
ponsibility. We have to develop the
backward areas in the country and
the Railways have a big role to play
here.  Unless the infractructure s
developed, the backward areas can-
not be improved. Therefore, the Rail-
ways should get the permission o, the
approval ol th, Plazming Commission
o, the Government to develop the
socially backward area?. 1 think the
Railways have got two kinds of eco-
nomic thinking. 1 would request the
honourable Railway Minister to see
that the wusual factors of paucity of
'funds and paucity of wagons', etc.
are not allowed to com, in the way.
I would request the Minister to take
some urgent steps to develop the rail-
way lines, particularly io the socially
backward areas.

As far as Andhra Pradesh is con-
cerned, there has been a long standing
demand. There has been no new rail-
way line except one line, that is, tlie
Narikudi-Bibinagar line, and it is a
line of 143.S5 kms. Even if it is sanc-
tioned, it Li not completed. The date
of completion is 31-3-36. But half of
it has not yet been completed with
tlie meagre, funds. We sr, not sure
whether it can be completed. 1 re-
quest the Railway Ministry to see
that this line sanctioned after inde-
pendence can be completed.

Likewise it is a composite scheme
of conversion of metre gauge into
broad gauge from Guntur to Machc-

ria. It is a part of composite project
of Bibinagai.-Nadikudi. It i, redicul-
ous that only Rs. 1000 has been pro-
vided during 1985-36 to the South

Central Railway to take up this
work. This will reduce the distance
between Hyderabad and Guntur by

I00 kms. It is a very useful line and
it is connected with commercial cen-
tres of  Guntur and Hyderabad.

Then, F"i\ ceraing to other points,
there is the need foi location of a
loco shed at Charlapalli near Seeun-

I00 loco engines. The General Mana-
ger, South Central Railway, decided
to locate the electrical loco shed at
Charlapalli near Secundcrabad at a
cost of Rs. 6.28 crores. But the Rail-
way Board ha; directed th, South
Central ~ Railway  administration  not
to proceed with the work and frozen
th, funds. This is unfortunate. This
decision needs revision urgently, be-
cause already Andhra ha; lost one
major wagon, repair factory.

Finally, there is a long-felt need
fo, a super fast train from New Delhi
to Vishakhapatnam. Vishakhapatnam
is a port town. It is a growing indus-
trial city of the Central Government.
It ig called the 21st century town. But.
unfortunately there iz no direct train
Irom Vishakhapatnam to New Delhi.
The passengers' association, MPs of
Andhra Pradesh and the Chamber of
Commerce  are  unanimously  demand-
ing it. I am sorry to tell that when-
ever we demand a  superfast train
from New Delhi, the reply is that
there is a train from Waltair to New
Delhi, that is, the Chhatisgarh
Express. But I am sorry to tell
you that it is not a train to
be mentioned at all. I know that be-
cause 1 often travel by that. The Link
Exipres; has a few condemned bogies.
We have to sit for two or three hours
a,t Raipur and eom, to Delhi after
40 hours, it has haltings at every sta-
tion.  There are no facilities 'n  the
train. Second class passengers are not
sure of their reserved berths. That
is not a train to be mentioned at ail-
So the need of the hour is a super
fast train from Delhi to Vishakhapat-
nam. It will connect all the Andhra
districts  from Waltair to Vijayawada.
The dynamic, young Railway Minister
should announce this as a new year
£ift to the Andhra people. Waltair
does not exist. Vishakhapatnam is a
town where the steel factory i there.
The shipyard 1ig there. All these things

are there. Tlie State Government re-
quested for changing the name from
Waltair  to Visakhapatnam. There

is no need to say tbat there is cons-
traint of funds or anything like that
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It is simply , change of name. It is.

Very easy and I request that

should also be considered and imme-
diate action may b, taken to change
the nam, from Waltair to Visakha-
immediately.

ptnam. Kindly do it
Thank you.

ot 7% fog  (wwwam) o w9-
qqILTd  WgIW, AAA@ LA WEl
St F1 R U qEF Far AEA
§'1ﬁ"a§pm=fmﬁeﬁt-ﬁ g
faaza o €M | wra § 97 q
avan; &1 g1 wast foad £ aw
feee § avaf M awdr ¢ owFl
gaq AEF g1 w€ § ) faedr F avad

!
le

LT R
e
@
PYEE

. ,g'ﬂ'ﬂﬂa’

- A 4o

rap sy S

ek
3
2
443
1y
f§§
%%ﬂ

% o g
a g;
.égggé.ﬁ
53555?3
EED
?%333?

s,
J'ﬁ)‘wz_
e ]
By
‘ﬂ ﬂ%ﬂ./ﬂ,
1%

4
- 4
£

AP g
. aﬁgi

& 5

sl

,g

EEEEE
33

:

7

3
E
5%
3
£
i

3
%
Ef
E
Al

A4
o g
,%g
%i
ads
Jﬁ}%
a3

:E)
144

'
e 7

?35%
R EE
4
st

i
;
%

[is DEC. 19861

(Nationalisation) Bill, 210
1985—Passed

T DA, aTEr & fAw w7 4, T
Fer & faeslt & oo ovod w8 faar,
WEYE ¥ Aerw & fAv WS gre
W FT &, Wos fFe & Sy
& fou fowerz FT 41 a1 ¥
g frslt & fav & fagws 22
wam & faelt & fao qur femeg 2
§-9 fee3 & wwiT w91 & ¥
iz Biz WAl 9T WE A

1413
FEPEE
ﬂﬂ% F
154

%;§§§
EEET™

LR 3

I 5 i

iod
73

.a,_ﬂ'
]

3

4,

2

42
E
g
E

,vﬁ,ﬂ-ﬂ
zmi'_ﬂ

_g_ﬂ
S
3

13
4
i
-
E £
2 a;
E
g

:
1
i
.
i



211 The Tv.twah-Islampur
Light Railway Line

| =i mear fog)

ffaza & f& = =mmw & 3
fﬂ"‘h:. TEHGT Gﬂ"s' z, H'En"{ trr'gn‘ll‘r
H OYT sty ¥, faselt HEHEIAT
Ll mér T &, gy & EIEL s

T WG T ¥ oWT ww
w1E 9T § wwsT a0 TEOE TR
H U5 |7 15T W '1:?]" ZET al
TF E IEE favw § siawr geq
& g fxowaw o waee & fao
HGT wAL 0 F7 fxwr § Ak a9
fft e & W dw ownw g fw
S OTRNT ¥ 30 @i ¥ ot
FTT | UF FAT AEH WO W
fodts & fav gnat 71 %% waai
A S&r ar e g% fav & . @@ A
Tl OUWAR I (ama wt €E))
e &1 fywz Wi T ooEw ) § ae
St 5 #g faamw www o ow awd
W OWR S HSq W AW "wAl He
Taaa 5. it & fam_%w & ’ﬁ"l
AT % & fav g & fau @«
TE 91 5 sedr & e faenr
#  meda ddt oft dad qgm
9T 993 W 5F fv 3w T
F IH WEM § emgEar  Gafadl
& {av wed gmag @ o7 W FE
aw, gaw fam wde swg @ &,
a7 UE A |

T uF Are fqgga @wear |
UF 9§97 UHo Gfo, F FiW
AT FARC OHF T BT OCEr 9 feew
W {3z A1 qEiAl 1 A
¥ oas gnoq, A a5 4 W% e
amrw*rwvrurr g1 &
Foq foc 97, F7 I, ISHC
g f& & o § wowr  fewe
#q gwar feee aorwe & faqo o #
wEA R Hdl fr & oW qwe §
7z {dqad w7 i qaqd uHe drae
% foo @ FAT T AT GEE
ST F1 fewz wa & AfET IAEH
d gqq 97 ¥ oo & fow i UF
fewe seT  wEEr FT & !
Fife qayd uHo 9o @t feve aq
§ agr fgagm, zam gt g1 w5F

[ RAJYA SABHA ]

(Nationalisation) Bill*
1985—Passed

B uw W IE @ A AT wrowr

ardr g fE?E;mui' H) zxfaT gaEr

y? fggmm § fan 8 Faa 97

i fa':a"T & fau @ ﬁfma'f{:

Fa7 nF g fewz &t fawh 3@ W

h, TE WU GHIE REGE WAT 90
(wzr!rﬂ]

212

i.'%:_..

THE VICE-CHAIRMAN (SHRI PA-
WAN KUMAR BANSAL); Please
conclude now.

Wi weqr Yag : AEA 5 Har W
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SHRI S. W. DHABE (Maharashtra):
Mr. Vice-Chairman, Sir, thi; Futwah-
Islampur Light Railway Line (Na-
tionalisation) Bill is a welcome Bill
And it says that the expenses are
about Rs. 19 Ilakhs. Out of this, some
amount i; to be deducted for the
loans which were given. But I do not
understand the Government's  policy.
There are four to five private rail-
waylines in India. One of them is
from Yeotmal to Achalpur in Maha-
rashtra. The Killikson & Company, a
British company, is still holding it.
They are making profits at the cost
of the Railways. And the leases are
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given to them. It is well known that
there, are no platforms, there are 0
lights. Such trains are bein,g
Therefore, 1 would suggest that we
snould nationalise all the railway-
lines. There are four or five such
railway lines in India. The expen-
diture may not be more than Es. one
crore. Thiy ha; to be done. Railways
have a big budget. 1 think, it ig high-
time that stepy are taken t, national-
ise the remaining private railway
lines in our country.

Sir, so far as th, Appropriation Bill
is concerned, before I make my gene-
ral comments, I would like to point
out about the problems in my area.
The Bhusaval-Durg line has not been
electrified. When Mr. Sethi wa, the
Railway Minister, funds were diver-
ted to Madhya Pradesh for a line in
Indore. Then, Sir, in th, trains like
Calcutta Mail, going from Calcutta to
Bombay and Howrah Express,
the compartments which are
being used have long back  be-
come scrap. Outdated compart-
ments are still  being used in
these train?. Then, there is also a
demand from the people of Nagpur
that there should b, two additional
trains from Nagpur, one to Delhi
and the other to Madras to cater to
the very heavy passenger traffic and
in view of the fact that the people are
not able to get seat, in the trains pas-
sing through Nagpur presently. The
reason which has been given for not
replacing the old compartments in
the Calcutta Mail and the Howrah
Express is that coaches are not there,
funds are not there. The same is the
case in regard to the conversion of
railway lines in the Marathwada area.
Instead of Rs. 10 crores, only one
crore has been given. The .general
reason given is financial constraint.
I ,m coming to that .If financial con-
straint is there, it is going to be diffi-
cult Dbecause expectations are heavy,
expeetations are high. In the Seventh
Plan document also, it has been men-
tioned that because the cost of steel
has gone wup, the renewal programme
is being scaled down.
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Sir, this Appropriation Bill, amoun-
ting to about Rs. 4.30 crores, I think,
is going to b, the last because from
next year onwards, it may be includ-
ed in the General Budget. This is
because a new department of Trans-
port, Ministry of Transport, has been
formed comprising of civil aviation,
surface  transport and railways. But
I think it is not good to have one
large department like this. I do not
know whether it is going to be con-
ducive for budgeting purposes unless
the Finance Minister wants to divert
funds from one department to an-
other, surplus from aviation going to
railways or to transport for construc-
tion of roads and so on. In that case,
it is a different matter. But I do not
k it is good to club such impor-
tant departments together. The same
thing has been done in ,he ease of
Human Resource Development. There
was a cartoon saying, depicting, that
the Prime Minister had to tell the
Minister that he is heading such
department. It is an omnibus depart-
ment  having under it  education,
social welfare, sports and 0 on. This
will be coming up for discussion to-
morrow. I would like the Finance
Minister to tell us, whether this is go-
ing to be the last Railway Budget and
whether  from next year onwards,
there will be only one Budget, name-
ly, General Budget.

Now, Railw?.y, require , lot of
money for track renewal, for manu-
facture of e« locomotives, conversion of
metre and narrow gauges into broad
gauge etc. It is the largest undertak-
ing with a capital investment of Rs.
9,500 crores. The strength of work-
ers i 1.7 million and the length of
the railway lines is 61,600 Kms. Out
of this, the broad gauge is 53 per
cent, metre gauge 40 pe, cent and
narrow gauge 7 per cent. We have
stopped the manufacture of engines
for narrow gauge and metre gauge.
Steam was the principal mode of
locomotion. From 1953, we have star-
ted wusing diesel and electricity for
hauling the trains. In the Sixth
Five Year Plan, the total outlay was
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Rs. 5,100 crores. Actual expenditure
came to Rs. 69)7S crores. Physical tar-
gets wliich were fixed in that Plan
were taking a budget of Rs. 500
crores. It increased to Rs. 1075 crores
because th, cost of diesel had gone
up. The major problems which the
railways have to face ar, replacement
of outmoded railway lines, modern-
isation, developing rapid terminals
and improved maintenance. The
Seventh Five Year Plan show, a to-
tal outlay of Rs. 12,334 crores for the
railway lines. Out of thig the alloca-
tion for track renewal iy hardly Rs.
2500, fo, line capacity work; it is
Rs 1300 crores and for electrifica-
tion Rs. 830 crores.

The whole Plan is lopsided and
the repeated reasons given are 'fin-
ancial  constraints'.  Railway line; and
the railway traffic ig meant for the
poor people. It is a poor man's con-
veyance. They prefer travelling by
is because it is a cheape, mode
of transport, but I do not wunderstand
why the Finance Minister is not giv-
ing more funds to this Department.
There are loans after loans. I do not
know why he has not raised loans

for the  Railway Department. When
railways require 40 per cent, you
are not meeting their requirements
from the outlay of the Seventh Five
Year Plan which hay; been published.
If more funds are ;rvade available,

it will give impetus to th, total eco- -
nomy of the country.

About the railway tracks, the con-
dition is worst in Nagpur, You can-
not travel in a train in Marathwada
region. Every time the Railway Min-
is'tiry comes up with Appropriation
Bills". This time it is f°r Rs. 430 crore*

SHRI MADHAVRAO SCINDIA: It
is RS. 433 crores.

SHRI S. W. DHABE; All  right.
But whatever is the amount, it al-
ways exceeds the estimated expen-

diture and a number of Appropria-

tion Bills are brought in-

1985—Passed '

SHRI MADHAVRAO SCINDIA; I
wish it were for Rs. 4000 crores. (In-
terruptions) . I take it as a blessing of
Elders.

SHRi S. W. DHABE; This is the
one department where finances are
not available. What can you do? 1
urge upon the Finance Minister to
encourage this mode of travel beca-
use it will push up the economy in
the rural areas. Recently, I had been
in Assam. There in rural areas, in
the North Eastern region, the condi-
tion of railways i pitiable. There are
no railways. The school boys had to
be taken to the railway stations to
show what a railway engine is. Simi-
lar is the position in Jammu and
Kashmir.  Therefore, —my  submission
is that more funds should be allotted
to the Railway Department. Whether
you give the funds from joint sector
or raise loans, but top priority must
be given to this. Railways have help-
ed in national integration also. This
iy tbe only mode through which peo-
ple travel all round India,

Therefore, while supporting the
Bill, I request that step; must be tak-
en to provide additional resources so
that this question of financial cons-
traints becomes a question of the
past. Merely changing the name of
the Department is not sufficient. You
must provide funds for the same.
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SHRI B- KRISHNA MOHAN (An-
dhra Pradesh): Mr. Vice-Chairman,
Sir, I associate myself with the views
expressed by some of th, hon. Mem-
bers in support of both the Bills.

May 1 take this opportunity of con-
gratulating the Minister of State for
Railways who is doing his best by
intijoducing new technologies and
new techniques for improvement ofi
the railways. Hig initiative, drive and
determination has improved the tone
of administraton. His initiative is re-
sult-oriented.  Particularly after his
assuming charge as the Minister of
Railways, we see that there is a lot
of improvement in the tone of ad-
ministration, particularly in the punc-
tuality of the trains and th, catering
facilities, and there are reduced
crime on the railways and lowe, rate
of accidents.
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Without going into th, details about
this  Appropriation  Bill, as many of
my friends hav» covered the ground,
I will confine myseff to some of the
problems of m, State, the State of
Andhra Pradesh. Sir, there is a long-
standing need and demand from the
people of the cosmopolitan cities of
Hyderabad and  Secundcrabad for a
circular railway system. 1 request the

hon. Minister kindly to see that tra-
ffic congestion is avoided and to help
office-goers and school children to go
to their offices and schools in time.
I request hirn kindly to see that the

long-standing demand and need of
the people of Hyderabad is turned
into a reality. In fact, the South-
Central Railway has constituted an
expert committee to go into the eco-
nomic feasibility, technical feasibility
of the circular railway system, in
fact, the committee has submitted a

report that , five-phased programme
can be taker, up at a cost of nearly
3s. 380 crores, and the matter is pen-

ding, 1 am told with the Railway
Board. Since Madras, Bombay and
other cities have the circular railway
system, I request the Minister kind-

ly to concede the demand of the peo-
ple of Andhra Pradesh and see that

a circular railway system is introdu-
ced in Andhra Pradesh. Sir, there
iy, a line between Nadikudi tb Blbi-

nagar, which is about 130 Kms. The
work on the line upto 79 Kms was
npleted and the remaining line is
yet to be completed. I would request
. Railway Minister to kindly ex-
pedite the work so that passengers
can travel as early a? possible.

When Mr. Chenna Reddy was the
Chief  Minister of Andhra  Pradesh
had written to the Centre for location

of a coach factory at Kazipet. The
State Government wa, ready to pro-
vide  necessary infrastructure  facili-

ties, like water, land, electricity, etc.
But we come to know that a railway
coach factory is going to be set up
in Punjab. I have no objection if they
locate this factory there, but 1 also
request the Railway Minister to kind-
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ly set up another coach factory at

Warangal.

Sir, as we have a super-fast train
between Delhi to Bombay and vice-
versa which we call Rajdhani Ex- '

press. 1 take this
quest the
to the

opportunity to re-
Railway Minister to cater
demand of Southern people by

introducing a super-fast Rajdhani
Express between New Delhi to Mad-
ras.

Sir, as regards Coromandal Express,

I want to make a point. The Coroman-
dal Express rung between Howrah to

Madras. It touch  Waltair, Rajah-
mundry and Vijayawada in Andhra
Pradesh. Erven in first-class and A.C.

Class there
vation from

is no provision for reser-
intermediate  station™  like
Waltair, Rajahmundry  and  Vijaya-
wada. I request the Railway Minister
to see that there is some provision
for reservation at thes. station: so
that passengers can travel convenien-
tly without any hardship.

few words 1 con-
support the Bill

Sir, with these
clude and once a?™"
moved by tlie Honourable Railway
Minister. [ congratulate him for doing
his best to improve the performance
of the Railways.

SHRI MADHAVRAO SCINDIA:
Sir, 1 would like to thank the hon.
Members ~ who  have  participated in
this  discussion which 1 found most
interesting, most rewarding and  most
educative. From the little  experience
I have had during the course of dis-
cissions on the Railways in  which
hon. Members participated, they seem
to isolate and restrict themselves only
to various demand; on behalf of their
constituencies or area;, or their States.
But in this discussion that took place,
I am myself gratified to find tbat
' Member; have exhibited a very deep
understanding of the working of the
railway system and the problems that
w. face. So I am very grateful to
them for this cooperation and under-
standing.
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On the Futwah-Islampur Light
ray Line (Nationalisation) Bill,
i we have received all-round sup-
port of the House and a few indivi-
dual querries that were raised I
think, by Mr. Satya Prakash Mala-

viya. I would answer tham one by one
in my speech.

There is no doubt that the Railways
represent, I would say, probably along
with power the most important in-
frastructure  in  this  country.  They
are very essential for the movement
of passengers ,s well as freight. Our
attempt in these last 11 months under
the guidance of our Minister, Shri
Bansi Lal hag been to marry  two

aspects, the capital asset
3p.M, withthe vast human asset
and ultimately see
it culminates in a happy wed-
lock. Both are aspects of the same
coin. The Railway, have a family of

1.7 million people who are running
this vast system, which does a kilo-
metrage in one day equivalent to go-
ing round the world 33 times. It is a
huge system and in thiy vast family
which is working thi; system, there
are bound to be som, black sheep;
there are bound to be some lapses.
But I would implore the Members:
let those few black sheep or those few
lapses not wash away the hours and
hours of dedicated work which s
being put in by a very large part cf
the railway family right from the
seniormost  officer to the juniormost
worker on our open lines. And I
would like to categorically stat, that
if the Members feel that there has
been some improvement in the Past
11 months, the entire credit goes to
this vast team of railway workers-
and railway officers who constitute
sthe railway family. 1 have seen this
for myself. In the month of June. I
was on a tour of some area; of Ma-
dhya Pradesh. There was a helicopter
at my disposal, and I had a few hours

that

before  catching  the Indian  Air-
lines flight back to Delhi. Since I
had the helicopter at my disposal, I

availed of the opportunity and used

(Nationalisation) Bill 224

1985  Paw,]
that helicopter to drop at about six
o, seven stations i, Madhya Pradesh
and Uttar Pradesh without any prior

notice. We used tot land in the police
lines, wake up Mr, Vishwanath Pra-
tap Singh's slumbering policemen in
U.P. and drive in their jeeps...

THE MINISTER OF  FINANCE
(SHRI VISHWANATH PRATAP
SINGH); 1 do not hav, police. I have
got customg and excise people and
they axe not slumbering.

SHRI MADHAVRAO SCINDIA.:...

and drive in thei, jeeps to the rail-
way stations. And I was very gratified

to find, specially at the small out-of-
the-way stations, inaccessible sta-
tions, where a lone Station Master
is stationed, in a place miles away
from medical facilities, miles away
from educational facilities, that when
the helicopter would land, all the vil-
lagers would congregate and I was
very happy that at not one but all

the five' stations where 1 landed every-

where, there was such goodwill among
the villagers for the Station Master.
It. was really a very gratifying ex-
perience for me. So let not a few
lapses wash away the good work that
these people are doing. 1 would like
to record my appreciation to the
members of this vast railway family
fo, the team effort that they have
put in under Mr. ansi Lal's guidan-
ce. I would like to state that I feci
privileged that I have been associa-

ted with such a vibrant, such a talen-

ted organisation.

Over the years, a vast backlog has
accumulated. There i; no doubt about
this. And to neutralise this and to put
the system back on the rails, sO to
speak, the Planning Commission and
th, Finance Ministry have to give us a

special consideration. Ali I ask is for
recognition of the vital task that the
Railway,, arc performing fo, th, eco-
nomy. Judge u,, on our merits; judge
us on our performance. And 1 feel
heartened that both the Ministries, in
consultation with each other, have
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thought it fit to give u an extra Rs.
400 crores.

SHRJ S. W. DHABE:
meagre.

SHRI MADHAVRAO SCINDIA; I
would like to point out that th. ori-
ginal amount of Rs. 1,650 crore; as
the same as last year. But I am glad
that we could persuade th, hon. Fin-
ance Minister to review the entire
situation. And I thank him for having
come to the decision to give us this
extra amount of money, though I
would like to point out, as one hon-
ourable Member—I think Mr. Tripa-
thi—said, that there wa, a tim, when
[the allocation to the railways used
to constitute 15 per cent of the total
Plan Outlay. Today if constitutes
only 7 per cent. But there has been
an increase. Last year it was even
less. And given the entire comprehen-
sive picture and the shortages and
the constraint of resources I can
understand the position that the Fin-
ance Minister is in. However, I would
like to assure the House that every
rupee that has been given will be put
to use in the most judicious manner
possible. I would also like to point out
that out of Rs. 2050 crores—the Fin-
ance Minister, I am sure would be
glad to know; he already knows—as
much as Rs. 1100 crores is being
raised by the railways themselves. "We
are getting a budgetary support real-
ly of Rs. 950 crores. And I do feel
that possible next year the Finance
Minister could consider loosening his
purse strings , lit*e further though
I do feel that whatever we gee will
always be less than what We want.
And so we have to cut our coat ac-
cording to the cloth. T would like to
assure the House that a very close
-watch is being kept on the budgetary
expenditure. 1 feel confident, this
was our attempt and I think we have
a good chance of achieving it, we arc
going to try and see that the Finance
Minister gets the entire dividend that
we have promised him this year. Our
revenue receipt” at this juncture are

1557 RS—8
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higher than the budgetary estimates,
and on th. expenditure side too we
ar, keeping...

SHRI JAGESH DESAI (Maharash-
tra): How much percentage?

SHRI MADHAVRAO SCINDIA;
Well, at present the estimated figure.-;
are about 80 to 85 crores. But these
are provisional figures and I would
not like to make a commitment on
it. We have to, within the resource
constraint, set out priorities. It is
very obvious—1 also represent 1.5
million people—that the passenge, as-
pect would be uppermost in tne minds
of the public representatives. There
is a tremendous pressure from the
constituencies. Expectations are great.
But let us not lose sight of the other
equally, if not more, important task
that the railways have to perform
and that iy of freight movement. Be-
cause of the bottlenecks in freight!
movement, indirectly the railways
will be causing much more misery
tc tlie common man and to the Indian
citizen, it Ig not an exaggeration to
say that the Indian Railways are tec-
wheels of the Indian economy. Seven-
ty per cent of all freight carried on
the Indian system is on our railways.
Therefore, both the passenger aspect
and the freight ,soect have to sup-
plement and complement each other
and not conflict with each other.
There has to be a judicious mix,
judicious balance.

Loading figures thig year, I am hap-
py to tell the House are above tar-
get. I would like to deal with the
freight aspect first. Last year, the
freight carried was 237 million ton-
nes almost. This year tlie target set
to us by the Planning Commission
was 250 million tonnes. It iy un-
precedented. It is a quantum leap.
I am very glad to inform the House
that out of 13 million tonnes that we
were expected to carry extra over
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the last year, the Indian Railway team
has put its shoulder to the task.
And, Sir, within seven months, we
have carried 12.66 million tonnes of
the 13 million tonnes that we were
expected to carry over the entire year
ar.d 1 think, hopefully, that we will
HO above the target.

Now, coal loading is up by 30 per
cent; coal to the power houses is up
by 20 per cent; sugar carriage is u, by
100 per cent; steel by eight per cent;
and, foodgrains, by 11 pe, cent. Now,
Sir, I would like to try and clear
one point which was made by an ho-
nourable Member in the discussions
on tlie Supplementary Grant, in the
Lok Sabha which I could not do be-
cause of paucity of time. I could not
answer each query there. Th, point
was that there were some foodgrains
blockages in Punjab. I would like to
state categorically here that in 1984,
from April to October, w. had mov-
ed 3.76 million tonnes and, this year,
from Haryana and Punjab, we have
moved, in the same seven months,
5.1 million tonnes which is an increase
of 36 per cent. A far as the Railways
are ccncorned, there will be no block-
age J Oi foodgrains from Punjab.

Now, our future loading targets
have to be kept in mind. We are ey-
pected, at an estimate, to carry appro-
ximately 340 million tonnes by 1990
and between 450 and 500 million ton-
nes by 2000 A.D. and that is why in
our Budget allocations, in consulta-
tion with the Planning Commission
and the Finance Ministry, we have to
Set our priorities. We have a system
of 61,000 kms. Unless we set that
system in order, there is no point on
expanding that system and neglecting
$he system that exists today. Again,
I do not say that we have to cease
the laying of new lines completely.
But, if it is at the expense of track
renewal, which affects our safety,
which affects our movement, and
which results in human casualties,
then, sir, [ am afraid that I will
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have to give track renewal priority
over new lines. There is no doubt
that the new lines have received a
small allocation this year. Thi; year
it is only Rs. 69 crores against Rs.
114 crores last year. But the House
will be surprised to know that the
total cost of the on-going projects on
the new lines, as of today, is Rs. 1,500
crore;, and tlie amount allocated for
the five years is Rs. 350 crores. Now,
this is the problem. I want to share
this problem wi,th the House and I
want to put forward our point of
view and I want the understanding
and co-operation of the House, in
understanding  and  comprehending
tha,t point of view.

Now, in the new allocation of Rs.
2,050 crores...

SOME HON. MEMBERS: The Fin-
ance Minister should understand a»d
co-operate.

SHRI VISHWANATH PRATAP
SINGH; What .an 1 de? I hav, got
a deficit Budget

SHRI MADHAVRAO SCINDIA:
Sir, 1 was saying that of the new
allocation of Rs. 2,050 crores, as
much as 33 per cent is being spent on
rolling stock, 25 per cent on track
renewal, 10 per cent on electrification
and 5 per cent on workshop modern-
isation. The percentages are much
higher if you take the extra Rs. 400
crore, that have been given to us.

We give a very high import-
ance to track renewal. It s
the bane of the railway sys-
tem and it is a problem that we
have inherited: we have inherited
a legacy of 20,000 kms. out of the
61,000 kms. of track which are due
for renewal. I would like to quote a
few figures which may explain how
this backlog came about. In 1977-78-
tha,t was the planning then—facing
this backlog, and, possibly, succumb-
ing to the populist demands, th. allo-
cation they made in that year was
only Es. 41 crores for track renewal
and it was only 9 per cent of the
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total Plan allocation. And this year
it i, Rs. 506 crores, which is 25 per
cent of the total allocation. In 1980-
81 it had started going up. In 1985 it
is the all-lime high.

About track renewal, we want to
wipe out this backlog in 10 years.
But that does not mean that we have
to wipe out 2000 kms. , year. It means
we have to wipe out 4200 kms. every
year because 2200 kms. comes up for
renewal every year. Therefore, if we
want to win this race against this
gallopping backlog, w. will have to
go in for these allocations. There are
som, probems from, Bhilai and Dur-
gapur about rails and about sleepers
supply But we are getting their co-
operation, and I am sure We wiH be
able to find a way out.

Second item in tlie priority list is
rolling stock. We have given this year
Rs. 38656 crores to rolling stock. But
along with rolling stock w, must also
try to improve the efficiency of utili-
sation of the present stock. Therefore,
a great weight and great emphasis
has been given to a better rate of di-
minishing ineffoctives and better POH
turn-out. There ha, been a rise in
electric, diesel and steel diminishing
ineffectives. Engine utilisation has
gone up, diesel and electric by almost
8 to 9 per cont, and there is a gene-
ral all round improvement also.

A, far as wagons are concerned,
we had a great problem a few months
ago. In our allocation of about Rs. 140
crores in the initial stages we could
only provide 5500 wagons. This has

- reaching implications. W. need
about 96,000 wa,?on, estimated in the
five year period; which means 15,000
to 20.000 wagons every year. A lot of
employment was totally dependent on
wagons. We were extremely worried
about the labour and employment in
these large undertakings which pro-
duce these wagons. And, therefore, as
soon as we got thip extra allocation,
whatever capacity was left in the few
months to utilise in those wagons unit
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we placed an order to fully utilise
that and we have ordered 7000 wa-
gons more, which makes a total of
12,500 wagons, and next year, hope-
fully we would like to place an or-
der for 15,000 or possibly even more.

Bapusaheb Kaldate talked about
global tenders and the problems of
Burns, x think there is a slight mis-
nderstanding The global tender ia
for the bogie which goes under the
wagon. With the old bogie there arc
a few problems we are facing. We ,re
trying to innovate and overcome that
problems we are facing. We are trying
new generation bogies. When the im-
port takes place it will only be for
transfer of technology. But the few
preliminary bogies will ultimately be
by our own manufcturers. So we will
take care to see that the interest of
our manufacturers ig not hurt.

Now, signals and telecommunica-
tions are another very important as-
pect We have been experimenting
with fibre optic system en the Church-
gate-Borivali sector. This is the latest
technology. Our dream is that it
should be successful. But whether
that dream will be realised from the
point of view of finance, from tin
point of view Of cost and practicabili-
ty, ultimately the future alone can
tell

One of the hon. Members talk
about phasing out of steam engines.
W, are doing this in a progressive
manner. According to the programme
that exists in the Railways, steam
engine would be phased out by 2013.
But we have moved this target up and
our aim is to see that the last steam
engine puffs into the museum in
2000 AD. We have already reduced
the use of steam in freight traffic-
from 11.4 per cent in 1979-80 to 4.3
per cent a year and a half ago. As
far as passengers are concerned, the
use of steam has gone down from
43.7 per cent to 32 per cent. As far as
electric traction in freight is con-
cerned, it has gone up from 23.8 per
cent to 30.2 per cent.
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There is a very heavy demand from
the hon. Memebrs from all sides of
the House for new passenger trains
and there is an all-round criticism of
the state of coaches on the Indian
Railway system. Both the two things
do not go together. With the present
coach production capacity in our cou-
ntry, either we keep the coaches in

tip-top condition or we condemn les-
ser coaches and run more passenger
trains. Because of our capacity we
wiH have to put up with coaches

which we agree do not come up to the
standard on  some  passenger lines.
Better public cooperation is also very
necessary. That aspect is also very
important. In  certain areas in  this
country, there are  maximum = com-
plaints about removal of fans, night
bulbs and tearing up of seats. These
sorts of complaints do come in. There-
fore, Dbetter public cooperation cannot
be lost sight of. At present, we have
a fleet of 38000 plus coaches, passen-
ger coach and freight coach combined.
We should be condemning between
2000 to 3000 coaches. But we are able
to condemn only 1000 coaches because
of this heavy pressure. Today, the
coach  production  capacity in  our
country is about 12000. We have got
plans in hand and they are being im-
plemented. Within a year and a half
or so, augmentation should take place.
We want to increase the capacity of
the Internal Coach Factory in Per-
ambur from 825 to 1000. About Kap-
urthala ~ Coach  factory, our  Prime
Minister is a very dynamic man. He
is a man in a hurry. He wants the
development of this country in the
shortest possible time. Therefore, he
has laid down a target for us. He has
told wus that in Kapurthala from the
date we get land, our construction will
start and in 24 months We have to
roll out the first coach produced in the

Kapurthala factory. This is a very
very challenging demand. Even in
developed countries in the West and

in other areas, it takes at least 3-1/2
to 4 years to build a coach factory.
But I would like to assure you and
the House that once the Prime Mini-
ster has given us a date, we  will
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spare no effort in meeting that target.

We have already taken wup certain
programmes and we hope that in 24

months we will produce that coach
which the Prime Minister wants us
to produce. With that, our capacity

will go up by another 1000 coaches.
It should go up to 2300 or 2400 and
then thig situation will be relieved to
a great extent.

For the new coach technology also,
we have floated global tenders. Again
we will be importing in a very limited
quantity so that we can imbibe the
new technology, understand it, indi-
genise it and produce it on the Indian
system.

Electrification =~ was  mentioned by
many hon. Members. Our electrifica-
tion target is 3400 kilometres over
thje five-year period. This year, we
have allotted 220 crores for this pro-
gramme.

Electricfication is being given pri-
ority on the quadrilateral and on the
diagonals  because it is found that
klectrrifieation and electric 'traction
really becomes remuneratives, the
cost benefit sets in on high density
routes and, therefore, these routes
have been identified and these routes
are being taken up for expeditious
electrification. There is also the Mini-
ster for Parliamentary Affairs asking
me to conclude as soon as possible.
I have not even come to the Members.
I will take the sense of the House.

SHRI S.W. DHABE; Still there is
time.

SHRI MADHAVRAO
As far as the improvement
duction units is concerned, I
without mentioning to man, details,
just like to mention that the CLW,
Chittaranjan ~ production has gone up
from 34 locomotives in the same period
last year to as much as 41 this year.
The DLW production has gone up
from 63 to 68. And the Wheel and Axle
Plant has shown a tremendous
improvement. We have pro-
duced 5,400 wheels as against the
target of 4,600, and next year we hope
to produce 23,000 wheels sets which,
the hon. Members will be surprised

SCINDIA:
in pro-
would,
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to know, according to the World
Bank appraisal we will achieve in
four years, and if we go at this rate
and achieve it next year, we will
have done it in two and a half years.
This is the improvement that has been
exhibited in Wheel & Axle Plant.
There 1is reduction in rejections also.
These are the main areas where [
wanted to  highlight the improve-
ments.

And now, being a disciplined mem-
ber of the Congress Party and disci-
plined Member of the House, 1 will
quickly go on to the other aspect
which is possibly of greater interest
to many hon. Members about some
of the few things that we would like
to take in hand which affects the
passengers' amenities and which would
affects our efficiency. We are going
in, of course, for a massive Rs. 520
crores computerisation scheme for
freight movement. And the tar-
get date was 19&5. And 1 have
tried to move it down to 1991.
And 1 hope that we will achieve
that. We have also experimented with
9.000 tonne heavy haul train and
without  getting the equipment from
abroad  which  synchronizes all the
three  locomotives that are attached.
Inspite of not having that equipment,
we have had a fairly successful ex-
periment in running the 9,000 tonne
heavy haul train, and we hope to
have it wvery soon on our system.
Catering is an area where we have
hastened slowly and cautiously  be-
cause when we want to bring abou:
improvement in catering, we want to
do in such a way that it does culmi-
nate in improvement, and because of
the speed of the exercise the quality
does mnot get affected. And, therefor,
we are doing it slowly and cautious-
ly., We have brought in the new
casserole type of meals. One of the
hon. Members criticised it. He said
that there is not enough of variation
in. menu, that there is not enough of
equantity that is gpven. But 1 Jfeel
that it is certainly better to be served
with a certain set menu a different
prices in a cleaner, hygienic war
than fo foe served in an open thali
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animals may even touch those thalis.
It is much better that we do it in

a clean, hygienic and modern way.
Our principal aim is to move passen’

gers, to  provide transport to passen-
gers, to move freight and not to
become hoteliers or caterers. There-
fore, this is a secondary aspect of
working. We are going to

simplify it so that we can give you
clean, hygienic and tasty food which
is warm. The feedback that we have
“ved from the forms that we sent

out is that as much as 84 per cent
have welcomed casserole meals in
their  different aspects. Where

lapses take place, those lapses have
been pointed out by some hon. Mem-
bers. Some  hon. Members from
Andhra Pradesh pointed it out re-
cently when they were travelling on
the 13th November. We are imme-
diately taking action against that staff
because 1 want to nip this infection
in the bud. Let them know that this
sort  of thing will not be tolerated.
Therefore, we are taking the strong-
action against the staff of that parti-
cular base kitchen.

SHM B. SATYANARAYAN
REDDY (Andhra Pradesh): There
was a provision earlier to give Ssam
in the train. But that has been
stopped. That is creating troubles in
the AP Express. Snacks were pro-
vided earlier. There was a provision.
It has been stopped now.. (Inter-
ruptions) .

SHRI MADHAVRAO SCINDIA; As
far as railway reservations are con-
cerned, we are going in for eompu-
tersation of the reservation system.
The objective of this is to try and
avoid the queues, to try and diminish
to a certain extent the allegations of
corruption which are levelled against
the Railways. Therefore, we are go-
ing in for computerisation of the
reservation system in New Delhi. This
will be implemented by March or
April, 1986. We will be making a
beginning in  New  Delhi railway
station. Then we want to extend
this to Old Delhi and then to Nizam-
uddjm railway stations, hy the end
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of December, by the end of the year.
After New Delhi, Old Delhi and
Nizamuddin railway stations are fully
computerised in regard to reserva-
tions, learning from thatt experience,

we want to go on to the other three
metropolitan cities. Here, 1 would
like to point out an interesting statis-
tics. Some people say that we are
going to introduce computerised re-
servation only in New Delhi. What
is the gigantic work that we have
undertaken. This is going to be done
only in one city of India. I would
like to point out that every day, in
New Delhi, we are handling 40,000
reservations whereas in the whole of
Germany, only 45,000 reservations are
made. This is the volume we are
handling'.

SHRI SATYA PRAKASH MALA-
VIYA; What about the population?
SHRI MADHAVRAO SCINDIA: It is

not a question of the population. It
is a question of the volume we are
handling in a single day. We are
not going to handle the population of
Germany. We have to  handle the
population of  Allahabad and India.
As 1 said, the task is gigantic. of
course, there is a possibility of cor-

ruption continuing. But we are try-
ing to eliminate it as far as possible.
We are even trying to have on the
ticket, under this computerised reser-
vation  system, the sex  of the pur-
chaser of the ticket and. the age group
so that it will be more and more
difficult to pass the ticket ton >and
resell it to somebody el

I was very sorry to hear from Dr.
Bapu Kaldate that he had not been
shown the sort of courtesy which he
should have been shown by
our General Manager. I will
certainly take it wup and on behal
of my department, on behalf of my
Ministry, 1 offer my sincere apologies j
for any discourtesy which had been
shown to  him. This will certainly
lbe taken wup, I can assure him. I
have also told, the officers that when-
ever they travel—I have also made it
a practtCfe—they should take at least
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twenty minutes or half an hour dur-
ing their journey, whether they are
undertaking the journey for  official
or private purposes, and mix with
the second class passengers in the
trains. They should introduce them-
selves as railway officers, as Minister,
and find out what are their problems

and what are their complaints. We
are getting very interesting feedbacks
from these excursions among the
passengers. It has been very reward-
inging and 'it has helped the Rail-
ways improve greatly. I am saying
this only to emphasise the point that
we are not restricting ourselves only

to AC passengers. We do want to mix
with the second class passengers.

*Safety is something about which
the hon. Members would be interest-
ed to know. I am very glad to say
that—holding touching the wood
a;, hard as 1 have hopefully
turned the corner in this. Our safety
drive is, for the firsft time, having
some effect in several areas. For the
period April to November, 1985, as
compared to the period April to
November; 1984 there has actually
been a decline in the number of
accidents. But at the same time, 1
am very sorry to say that the number
of accidents which occurred at level-
crossings has gone up. It is causing
us tremendous worry. Somebody has
mentioned about this, accidents at
(level-crossings. This is  getting our
imdivided attention and we hope that
we will be able to control this also
very soon.

and
can—we

Then, Sir, as far as punctuality is
concerned, it ig affected by track
renewals, by electrification and by
demonstrations. But we are tackl-
ing this problem and it has gone up
to 90 per cent. In the trains which-
I monitored recently, the punctuality
has gone up to 70—75 per cent from
20—25 per cent. In the matter of
punctuality, a very important part is
tfiat of public co-operation. I would
like to seek the co-operation of hon.
Member, here that when they go to
their  constituencies, when they go t»
their areas, they shouJd .throw a little
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light on these figures among the
people so that we will be able to
create public awareness. Alarm chain
pulling and hosepipe disconnection
are tremendous obstacles in our pun-
ctuality drive. The number of cases of
alarm chain pulling this year was
1,32,888 up to November. Out af
this. Bihar 22200, Mr. Kesriji, Madhya
Pradesh, me, 21000, and Uttar Pra-
desh, Raja Vishwanath Pratap Singh,
39546.

SHRI VISHWANATH PRATAP
SINGH: What is the per capita?

SHRI JAGESH DESAI: And Maha-
rashtra, it ig nil.

SHRI MADHAVRAO SCINDIA:
Hose-pipe connections total 46000.
Out of thi; Uttar Pradesh 25,000 and
Bihar 10,000. So, both Kesriji and
Vishwanath Pratap Singhji have cor-
nered 35000 out of 46000. So, I do
hope that we will get some public
cooperation on this and we would be
able to tackle the situation. We
have increased the penalties which
are leviable and we hope that it will
have some effect. Drives against
ticketless travellers, have gone up. I
do not want to waste any more time
of the House on this.

With the permission of the hon.
Chair, I would like to deal with some
of the queries of the hon. Members.
Mr. Sukomal Sen put up a strong plea
for Planning Commission support and
I thank him very much. He men-
tioned about a few railways lines. I
would certainly be looking into them.
Let us see what we can do. As far
as the Metro is concerned, we have
allocated Rs. 81 crores. There was
some talk, some reports in the press
that this amount would not be spent,
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but I would like to assure him that
our effort will be that this entire
amount would be spent on the Metro
and we are going ahead full speed
on this particular project. Circular
railway too was given Rs. 4 crores
and we are paying all attention that
we can to the circular railways. I
have already dealt with steam locos.

Mr. Heerachand complimented the
working oj! the railways in restoring
the damage caused by the cyclones
and weather. He also asked how
much it cost. It cost a little over
Rs. 8 crores. I am very glad that he
acknowledged the services of the
railway staff for clearing the line in
Southern Railway. They restored it
in 27 days which is an absolute re-
cord time. He talked about alloca-
tion to Tamil Nadu being meagre. We
do not allocate State-wise. We take
the country as a whole. Railways is
a system which integrates the entire
country and serves the country as a
whole. About statistics, railway line
Kilometre per thousand square Kkilo-
metres area, for Tamil Nadu is 29.94
as against the national average of 17
or 18. So, it is pretty high.

Mr. Tripathi talked about over-
crowding on trains. [ have already
dealt with that point. I have already
dealt with the point of electrification
also. I also thank him for the sup-
port that we received.

Bapu Kaldate Saheb talked mainly
about allocations. I am glad that the
Finance Minister was present and the
pleas of the hon. Members will cer-
tainly find a response in the hon.
Minister.

SHRI M. S. GURUPADASWAMY
(Karnataka): May [ interrupt you
for a while because 1 did not speak
on this? T would like to know whe-
ther allocation for conversion of
Bangalore-Mysore railway line is
being Increased thi;"year?
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SHRI MADHAVRAO SCINDIA: I
will get the imormation.

There was some talk also of pro-
blems of the eastern Uttar Pradesh,
north zone. I have been there. I
had been to Gorakhpur and a num-
ber of things have been sanctioned
there. We are setting up , new
diesel shed in Izatnagar. We are
going to expand Gonda diesel hed.
Gorakhpur workshop is also being
expanded for POH work at , total
cost of three and a half crores of
rupees. So from th, workshop as-
pect, a lot iy being done. Of course,
there is a lot of scope for improve-
ment.

Mr. Malaviya talked about ticket-
less travel. I have already dealt with
it.  Mr. Vishvajit Prithvijit Singh
talked about the Mankhurd-Belapur
line. That is a matter which is very
much in our mind. I would like to
clarify here that hardly anywhere in
the world is the suburban transport
the responsibility of the railways.
But here we have been landed with
a ibaby no one wants to cliam. So
We have been forcibly made tlie
father of the baby. I would like to
say that our full attention—now that
th, baby has been given to sus—will
be given, but really there has to be
some via media for this Mankhurd-
Belapur line. It is an extremely im-
portant line but it is going to cost
Rs. 120 crores. We would like to
see that it is completed as expedi-
tiously ais possible, but within the re-
source constraints I cannot see the
light at the end of the tunnel..
Please let me finish. So therefore
there is no question of playing ping-
pong or tennis and putting Man-
khurd-Belapur line back into other
person's court. Her. we all have to
get together to find a way out. It fe
the life line to Bombay. We have
been discussing it

SHRI  VISHVAIJIT PRITHVUIT
SINGH: Could you yield for a min-
ute, please? My Chief Minister met
you and said "we could provide the
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money ourselves, we could loan
money, we co>uld raise money from

the public" but you refused it. % it
correct?
SHRI MADHAVRAO SCINDIA: 1

would just like to say..I was com-
-ing to this. We have been having a
very constructive dialogue with (he
Maharashtra Government on this. We
feel that a number of agencies, a
number of Ministries, both Central
and local should put their shoulders
to the task, cooperate and have some
sort of a consortium idea. I cannot
really give details about it because
it is at too nebulous a stage as yet at
this moment, but in consultation with
the Finance Ministry we want to fur-
ther discuss this idea and I feel that
this is th, only way out. We are
already having consultation with the
Finance Ministry and ultimately any
offer of the State Government can
only be accepted in consultation with
the Ministry of Finance and the
Planning Commiission. And, there-
fore after going into all aspects the
earlier proposal was not accepted and
it is also a very smal] amount of
money. But subsequently we have
had very very constructive talks to
see whether we can find a way out
together and we ar, working on it.
I was glad to see that Mr. Vishvajit
Singh was evidencing great vafadari.
He mentioned "betoafa" in his quota-
tion and I am glad to see him as a
symbol of national integration. I am
glad to see th, vafadari that a man
from the North has for Bombay. It
is very heart warming.

SHRI  VISHVAIJIT PRITHVUIT
SINGH: Thfink you Mr. Shinde.

SHRi MADHAVRAO SCINDIA: 1
once again, would like to thank all
the hon. Members who have partici-
pated in this discussion. W, have
received a lot of  suggestions from
t them. We will work on those sug-
¥ gestions and we will  try and imp-
| rove the railway .system to th, maxi-
mum extent nossible.
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SHRI MADHAVRAO SCINDIA:
We welcome all the constructive cri-
ticism that was made. We accept it
in that spirit. W, welcome the cri-
ticism because no one can be expect-
ed to improve unless he is prepared
to hear criticism. Therefore, we
welcome your criticism. Do criticise
us but I implore you never doubt our
sincerity. Thank you very much.

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL); The
question is:

"'That the Bill to provide for ac-
quisition, in th, public interes® of
the undertakings of the Futwah-
Islampur  Light Railway Company
Limited in relation to the Putwah-
Islampur Light Railway Line and
for matters connected therewith or
incidental thereto, ats passed by the
Lok Sabha, be taken into consider-
ation."

The motion was adopted.

THE VICE-CHAIRMAN
PAWAN KUMAR  BANSAL): We
shall now take wup clause-by-clause
consideration of th, Bill. The ques-
tion is:

(SHRI

"That clauses 2 to 18 stand part of
the Bill."

The motion was adopted.
Clauses 2 to 18 were added io the
Bill.
Clause 1. the Enacting Formula, the

Preamble and the Title toere added
to the Bill.

SHRI MADHAVRAO
Sir, I beg to move.

"That .the Bill be passed."

SCINDIA:
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THE VICE CHAIRMAN (SHRI
PAWAN KUMAR  BANSAL): Mr.
Panicker, one minute.

SHRI K. VASUDEVA PANICKER
(Orissa): i would raise two pointy to
be included with the request to the
Minister to think about them.

Number one, regarding the Sam-
balpur Division. setting up of a new
Division at Sambalpur on the South
Eastern Railway has ibeen included
with a, initial outlay of Rs. 5 lakhs
in the Supplementary Demands for
Grants for Expenditure to th, Cent-
ral  Government on  Railways  for
19&5-86, which is currently being dis-
cussed in Parliament. Once the ap-
proval is obtained, this will become
a sanctioned work for th, current
year itself. I request the Minister to
get thig matter included in the Pink
Book.

Number two, about improvements
to the station building at Sambalpur,
this work forms part of the sanction-
ed work of construction of the new
broad-gauge line between Talcher
and Sambalpur, which is already in
progress. In respect of th, station
building itself, contract amounting to
Rs. 22 lakhs was awarded in Febru-
ary, 1985. Land has been handed
over by the State Government in
April, 1985 and foundation work for
eight columns is currently in pro-
gress. | request the Minister to get
this matter also included in the Pink
Book.

One thing about the proposed rail-
way line connecting Raipur and Bar-

h. The present main line from
nur to Jharsuguda is  saturated. It
will net be able to take additional
traffic arising out of expansio*® of

Bhilai Steel Plant. Works wiH have
to be undertaken to improve line ca-

pacity on the existing lines. 1 wiH
I be even necessary to have an addi-
} tional lin, for dealing with additional

traffic. This proposed line connecting
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Raipur to Bargarh wiH serve th, pur-

pose. The advantages of the propos-
ed line are:

One, this will help in relieving
the congestion of the present main
route from Raipur to Jharsuguda.

Two, it will help in setting up
cement plants in Bargarh-Raipur
area.

Three; it is 50 km. less than the
present existing line.

Four, it will open up new back-
ward area of Madhya Pradesh and
Orissa.

This proposed line will b, about
two-thirds in Madhya Pradesh and
third in Orissa. This line will
have tb be processed and constructed
early so that no additional expendi-
ture need not be incurred to improve
line capacity on the existing line. So,
I request the hon. Minister to con-
-Kider this also.

Thank you, Sir.
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SHRI NIRMAL CHATTERIJEE:
Sir whenever we discuss th, rail-
ways, I am somewhat bewildered by
the demands for new railway lines,
new trains etc. from various sections
of the House. And it is a hard fact,
as it has been noted by various par-
liamentary =~ Committees also”  that
often selection of projects is condi-
tioned not by political or economic
reasons but by party and personal
reasons. 1 distinguish between poli-
tical and party reasons.

THE  VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL); Be
very brief, j You sum up what you
want to cay.

SHRI NIRMAL CHATTERIJEE:
What 1 want to know from the very
young and enterprising Railway Min-
ister ...

SHRI K. VASUDEVA PANICKER:
Handsome also.

SHRI NIRMAL CHATTERIJEE:
Yes, handsome also.

THE  VICE-CHAIRMAN  (SHRI
PAWAN KUMAR BANSAL): Don't
be drawn into cross talk.

SHRI NIRMAL CHATTERIJEE; Can
we not evolve a principle or set of
principles for selection of projects
combining various variables to that we
can feed them into comiwters- wbick
has been talked of so fclttg? If  the
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Parliament succeeds in making the
Planning Commission or the Finance
Minister agree to provide mor, funds
then automatically th, next projects
will be selected. H the Railway
Ministry i; desirous of moving in
this direction, when it can complete
this project task?

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL):  Shri
Kalpnath Rai.

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENT-
ARY  AFFAIRS (SHRI  SITARAM
KESRI): No please. There are many
Bills to be discussed. I pray not to
give any more time. If you allow
one Member, other Members wiH also
ask for the time.

SHRI MADHAVRAO SCINDIA:
£Hr, the suggestions made by the
hon. Members will be certainly ex-
amined.  Already  some suggestions
made by hon. Members are -either
being processed or taken up on prior-
ity.

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL); The
question is:

"That the Bill be passed."

The motion was adopted.

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL): The
question is:

"That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for the
services of the financial year 1985-
86 for the purposes of Railways, as
passed by the Lok Sabha, be taken
into consideration."

The motion was adopted.

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL): We
shall now take up clause by clause
consideration of the Bill.

[ 18 DEC. 1985 ]
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Clauses 2 and 3 and the Schedule
were added to the Bill.

Clause 1, the Enacting Formula and
the Title were added to the Bill.

SHRI MADHAVRAO
Sir I move:

SCINDIA:

"That the Bill be returned."

The question was put and the
motion was adopted.

I. THE CENTRAL EXCISE TARIFF
BILL, 1985.

II. THE ADDITIONAL DUTIES OF
EXCISE (TEXTILES AND TEX-
TILE ARTICLES) AMENDMENT
BILL, 198s.

III. THE ADDITIONAL DUTIES OF
EXCISE (GOODS OF SPECIAL,
IMPORTANCE) AMENDMENT

BILL, 1985.

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL). Now.
we shall take up the Central Excise
Tariff Bill, 1985, The Additional Du-
ties of Excise (Textiles and Textile
Articles) Amendment Bil® 1985 and
The  Additional Duties 'of  Excise
(Goods of Special Importance) Am-
endment Bill, 1985. Shri Vishwanath
Pratap Singh please.

FINANCE
PRATAP

THE  MINISTER  OF
(SHRI VISHWANATH
SINGH): Sir, I beg to move:

"That the Bill to provide for ta-

riff for Central duties of excise,
(Textiles and Textile Articles) Act,
1978, as passed by the Lok Sabha
be taken into consideration."

Sir, I also beg to move:

"That the Bill further to amend
the  Additional Duties of Excise
(Textiles and Textile Articles) Act.
1978, as passed by the Lok Sabha,
bo taken into consideration."



